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Zuari Bridge in Goa

1320. SHRI CHURCHILL ALEMAO : Will the Minister 
of SURFACE^TRANSPORT be pleased to state :

(a) when the Zuari bridge was built in Goa;
(b) the amount provided by the Union Government for 

the construction of this bridge, the amount out of that 
returned by the State Government and the amount yet to 
be recovered;

(c) whether the State Government stopped the 
collection of toll tax at the said bridge; and

(d) if so, the reasons therefor and how the Govern
ment propose to recover remaining amount from the State 
Government?

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T.G. VENKATRAMAN) : (a) and (b) An amount of Rs. 719.4 
Lakhs was sanctioned by the Government of India for the 
construction of Zuari bridge which was opened to traffic 
with effect from 14.4.83. An amount of Rs. 4,82,32,719/- 
was collected as toll tax for the period from 19.9.83 to 
31.12.96. The balance amount is yet to be recovered.

(c) Yes, Sir.

(d) The collection of toll was stopped with effect from 
the 1st Jan., 1997 as per the instructions of the Govern
ment of Goa. The State Government has since been ad
vised to resume the collection of toll in accordance with the 
provisions of National Highways Act, 1956.

Purchase of Russian Ship
1321. SHRI RAVINDRA KUMAR PANDEY: Will the 

Minister of DEFENCE be pleased to state :
(a) whether attention of the Government has been 

drawn to the news-item published in The Hindustan Times 
dated February 4, 1997 under the caption “India making 
efforts to buy Russian ship"; and

(b) if so, the details of the steps taken to acquire the 
ships?

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI N.V.N SOMU): (a) and (b) Yes, Sir. There 
is a proposal for purchase of an aircraft carrier as a re
placement for INS Vikrant which was decommissioned on 
31st January, 1997.

Historic Documents of Netaji

1322. SHRI TARIQ ANWAR :
PROF. OMPAL SINGH NIDAR :

Will the Minister of HUMAN RESOURCE DEVELOP
MENT be pleased to state:

(a) whether all the materials and manuscripts pertain
ing to the personal life of immortal worthy son of India, 
Subhash Chandra Bose (Netaji), who had shaken the very 
existence of the British Empire with his revolutionary 
thoughts and unique organising capacity, have been 
neglected;

(b) if so, the details and reasons therefor; and

(c) the measures taken by the Government to preserve 
these documents?

THE MINISTER OF HUMAN RESOURCE DEVELOP
MENT (SHRI S.R. BOMMAI): (a) to (c) No, Sir. National 
Archives of India has been acquiring papers from various 
sources viz. private individuals, agencies, government or
ganisations and from foreign repositories in microfilm form 
on the subject. NAI has acquired papers in original/copies 
of letters, albums, newspapers 'Azad Hind' and 'Voices of 
India’, cassettes of recorded speeches of Netaji from Mrs. 
Pratima Sen Gupta (Calcutta), Shri Jay Singh (Hissar), Shri 
R. Krishnan Nair (Attingal) Tata Iron and Steel (Jamshedpur). 
All India Congress Committee (New Delhi), Ministry of 
External Affairs and Department of Education. NAI has also 
acquired papers relating to Netaji from Oriental Institute, 
Prague, Czechoslovakia.

Fragile Art Object
1323. KUMARI SUSHILA TIRIYA : Will the Minister of 

HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Government have banned 
sending of rare and fragile art objects out of the country;

(b) if so, the details thereof ;

(c) whether a committee has been formed in this re
gard; and

(d) if so, the composition of the committee?

THE MINISTER OF HUMAN RESOURCE DEVELOP
MENT (SHRI S.R. BOMMAI) : (a) to (d) As a policy, Gov
ernment do not allow sending of rare and fragile art objects 
out of the country. However, for considering proposals for 
sending abroad exhibitions of art objects, including rare and 
fragile ones, the Government of India in the Department of 
Culture, have set up an Inter-Ministerial Committee under 
the Chairmanship of Secretary (Culture). The present com
position of the Committee is :-

Secretary (Culture) Chairman

Two Joint Secretaries of the
Department of Culture

Joint Secretary concerned in the
Ministry of External Affairs

Director General, National Museum

Director General, Indian Council of
Cultural Relations

Director General, Archaeological
Survey of India

On the basis of decisions taken by the Committee, the 
art objects, which are to be sent abroad in the form of 
exhibitions, are screened and evaluated by a National 
Screening and Evaluation Committee. Compositor of the 
committee is attached as statement. This Committee


